
 
 

TO BE PUBLISHED IN THE GAZETTE OF INDIA EXTRAORDINARY
(PART­I, SECTION­1)

 
GOVERNMENT OF INDIA

MINISTRY OF COMMERCE AND INDUSTRY
DEPARTMENT OF COMMERCE

 
PUBLIC NOTICE NO. 11 (RE­2005) /2004­2009

 
NEW DELHI,      dated :  26th  May, 2005

 
 

In exercise of powers conferred under paragraph 2.4 of the Foreign Trade Policy, 2004­09, the Director General of Foreign Trade hereby makes the
following amendments in the Appendix 5 of the Handbook of Procedures (Vol.I):
 

1.         The following shall be added after Sl.No.89 in the Appendix­5 of the Handbook of Procedures (Vol­I), 2004­09:
 

90 M/s. Geo Chem. Laboratories Pvt. Ltd.
Geo­chem House,  294,  Shahid  Bhagat  Singh  Road,
Fort, Mumbai – 400001
Tel. No.  +91 22 56383838
FAX No. +91 22 56383800
Mail:   mumbai@geochemgroup.com

 
 
This issues in public interest.

 
 

Sd/­
26/5/05

 (K.T. Chacko)
Director General of Foreign Trade

And Ex­officio Additional Secretary to the Govt. of India
 
 



Copy to all concerned.
 

(Issued from File No.01/89/180/Misc.57/AM.05/PC­I(A)
 
 


